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(vii) TAX MARK PERMIT TO POWERLOOM
WEAVERS OF BURHANPUR
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(viii) NEED FOR EARLY DECISION
SETTING UP. OF A REGIONAL RURAL
BANK IN SAGWARA TOWN IN RAJAS-
THAN.

SHR] BHEEKHABHA] (Banswara):
1 want to re-emphasize my earlier
submission regarding opening of a
branch of Regional Rural Bank in my
constituency at Sagwara in Rajas-
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than, The area is backward area and
mainly inhabited by Scheduled Tri-
bes. Though this area hag abun.
dance of cash crops growing areas and
growing ground-nut. in sufficient
quantity, banking facilities are negligi-
ble. Population of the Sagwara town
is also 15,000 and would cater well for
any banking venture of rural charter,
Moreover. this would give a much
needed fillip to the existing small
scale unitg in the town. Even the
rural and traditional craftsmen would
benefit by such a bank branch,

I would, therefore, request Minis-
ter of Finance to take an Immediate
decision in the matter,

(ix) ALLEGED RECOVERY OF DEFENCE AR-
MAMENTg IN AGRA
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